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COMMITIEE ON PRIVATE MEMBERS· BILLS AND RESOLUTIONS 

(SeveIltb Lok Sabba) 

TWENTY-SEVENTH REPORT 

I, the Chairman of the Committee on Private Members' Bills and Resolu-
tions, havinR; been authorised by the Committee to present the Report on their 
behaH, present this Twenty-seventh Report, 

2. The Committee met on 31 August 1.981 for classification and allocation 
. of time for discussion of Bills (vide Appendix) under clauses (b) and (c) of 
Rule 294(1) Qf the Rules of Procedure. 

Classification an allocation of time to Bills 

3. The Committee considered classification and allocation of time to three 
Bills specified in Appendix. -

4. After considering all aspects of the Bills, the Committee recommend that 
the Salary, Allowances and Pension of Members of Parliam.en! (Amendm~nt) 
Bill. 1981 (Amendment of section 3, etc.) by Shri George Joseph Mundackal 
be placed in category 'A' and the remaining two Bills be placed in category 
'B'. The Committee recommend allocation of time for IOach of the Bills as 
shown in column 5 of the Appendix. 

Recommendations 

5. The Committee recommend that the classification and allocation of time 
to Bills by the Committee, as shown in the Appendix, be agreed to by $e 
House. 

NEW DELHI; 
31 August, 1981. 
9 Bhadra, 1903 (Saka). 

G. LAKSHMANAN, 
Chairman, 

Committee on Private Members' 
Bills and Resolutions. 
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SI. No. Kame fA the Bill and IDe 

Member·in-charge 
1IiB No. Category Time 

recommended recoDUlleDded 
bytbe 

Committee. 

---------
The Special Court ofiAppeal for Defence 87 of IgBI 

Semc. ~ 1IlU, IgBl by Shri 
K.P. SIngh Dca. 

2 The Spoci.fic Re1ic£ (Amendment) Bill, IgBl 74 of IgBl 
(AIn • ..., of __ 14) by 8hri Virdhi 
ChaIIder Jain. 

3 The Salary, Allowances and Pension of 75 of IgBI 

Memben of PaiIIameat (Amelutment) 
Bill, IgBI (.A1IIIIIdmmI of SItIIion 3, ,1&). 
by Sbri George JOICph Mundacb.l. 

B .2 hours 

B II hours 

A 51 houn 

----.----- -------------------
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